Name of the
High Court

HIGH COURT OF SIKKIM

High Court

of Sikkim II

CASES INSTITUTED AND DISPOSED IN THE SECOND QUARTER OF THE YEAR, 2026

Quarter | Cases brought forward from Freshly instituted cases Disposed of cases (Nos.) Pending cases at the end

the previous quarter (Nos.) (Nos.) (Civil/Criminal) (Civil/Criminal) of the Quarter (Nos.)

Civil /Criminal

Civil | Crl. | (Civ.+Crl.) | Civil | Crl. (Civ.+Crl.)| Civil | Crl (Civ.+Crl.)

48 18 66 37 14 51 215 91 306

ANNEXURE - 11
STRENGTH OF JUDGES
Total Working Vacancy

Total Sanctioned
Strength (II Qtr.

Strength (II Qtr.)

02




